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statement  that  the  authorities  of 
Railways. Doordarshan and All India 

Radio . . .

MR. SPEAKER:  Not allowed. Not

allowed.

(Interruptions) * *

PROF. MADHU DANDAVATE: Sir,

I seek your ruling

r  MR. SPEAKER: Not allowed.

(Interruptions) **

PROF. K. K TEWARY  (Buxar): 
About West Bengal what we actually 

propose to do is not to  discuss  the 
law and order problem there...

MR. SPEAKER: What do you want?

PROF. K K. TEWARY: There is a 
total break down of the constitutional 

, machinery there. (Interruptions).

MR. SPEAKER:  That comes under
Home Ministry. I cannot  allow you. 
It cannot be done.

(Interruptions) **

we** *r£f?or: srn #3  i

SHRI HARIKESH BAHADUR: Sir, 

I have a point of order.

MR. SPEAKER; Not allowed. 

(Interruptions) **

SHRI HARIKESH BAHADUR: Sir, 

the Chief Minister oTWest Bengal...

MR. SPEAKER: Disallowed. 

(Interruptions) **

SHRI SATYASADHAN CHAKRA- 
BORTY: As Members of this House, 
for not laying  simultaneously the 

uphold the Constitution.  Mr. A. K. 
Sen and Mr.  Mukhopadhyay  have 
now tried to . .

MR. SPEAKER: Disallowed.

(Interruptions) * *
(  ------------ .  _ ,

**Not recorded.

SHRI RAM SINGH YADAV  (Al- 
war): Sir, I have a point 01' 6r9er.

(Interruptions)
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PAPERS LAID ON THE TABLE

Review on and  Annual Report of 

Indian  Institute of  Management 
Calcutta for 1979-80, a  Stat,emf.nt
FOR NOT LAYING THE ACCOUNTS, REVIEW
on and Annual Report of Board of 

Apprenticeship  Training (Northern 
Region) Kanpur for 1979-80

THE MINISTER OF  EDUCATION 
AND  SOCIAL  WELFARE  (SHRI
S. B. CHAV AN;  I beg to lay on the 
Table;

(1) (i) A copy of the Annual Re­
port (Hindi and English version*) 
of the Indian Institute of Manage­
ment, Calcutta, for the  year 1979- 

80.

(ii)  A copy of the Review (Hindi 
and English versions) by the Gov­

ernment on the  working  of  the 
Indian  Institute  of  Management, 
Calcutta, for the year 1979-80.

(2) A statement (Hindi and Eng­
lish versions)  explaining  reasons 
for not laying simulataneously  the 

accounts of the Indian institute °f 
Management, Calcutta, for the year 

1979-80  along  with  the  Report.

[Placed in Library. See No. LT- 
2276/81],

(3) (i) A copy of the Annual Re­
port (Hindi and English versions) 
of the  Board of Apprenticeship 
Training (Northern Region), Kan­
pur, for the year  1979-80 along 
with Accounts.



Papers Laid APRIL 6, 1981 on the Table<

(ii)  A copy oif the Review (Hindi 

and English versions) by tfoe Gov­
ernment on the  working of the 

Board ofl Apprenticeship Training 

(Northern Region),  Kanpur,  for 
the year 1979-80.

[Placed in Library. See No. LT- 
2277/81].
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Reviews on and Annual Reports of 
National Federation of state Co- 

opf»ATivE Banks Ltd., Bombay for 
1979-80, Bihar State Forest Develop­
ment Corporation Ltd. Patna for the 
period from  1-4-1977 to 30-9-1977, 
Kerala Forest Development Corpo­
ration Ltd. Kottayam for the year 
ending 30th June> 1978 etc., etc.

THE MINISTER  OF  AGRICUL­
TURE AND RURAL RECONSTRUC-' 
TION  AND  IRRIGATION  (SHRI 
BIRENDRA SINGH RAO); I beg to 
lay on thr Table:

(1) (i) A copy of the  Annual 
Report (Hindi and English versions) 
of the National Federation of State 
Cooperative Banks Limited,  Bom­
bay, for the year 1979-80 along with 
Audited Accounts.

(ii)  A copy of the Review (Hindi 
and English versions) by the Gov­

ernment on the  working  of  the 
National Federation of  State  Co­
operative Banks Limited, Bombay, 
for the year 1979-80.

[Placed in Library. See No. LT- 
2278/81].

(2) A copy each of the follow­
ing  papers  (Hindi  and  English 
versions) under section 619A of the 
Companies Acf, 1956: —

(a) (i) Review by the Govern­
ment on the working of the Bihar
State Forest Development Corpo­
ration Limited,  Patna,  for the

period from 1st April, 1977  to 
30th September, 1977.

(ii)  Annual Report of the Bihar 
State Forest Development Corpo­

ration Limited,  Patna,  for  the 
perio3 from 1st April.  1977  to 
30th September, 1977  along with 

the Audited  Accounts and  the 
comments of the Comptroller and 
Auditor General thereon.

[Placed in Library. See No. LT- 
2279/81],

(b)  (i) Review by the Govern­

ment on the working of the Kerala 
Forest  Development Corporation 

Limited, Kottayam, for the year 
ending 30th June, 1978.

(ii)  Annual  Report  of  the 

Kerala Forest Development Cor­
poration Limited, Kottayam,  for 
the year Ending 30th June, 1978 
along with the AuditeU Accounts 

and the comments of the  Com­
ptroller and  Auditor  General 

thereon.

(3)  Two statements (Hindi and 
English versions) showing reasons 
for delay in laying  the  papers 
mentioned at (2) above.

[Placed in Library. See No. LT- 
2280/81],

(4)  A cop̂ of the Detailed  De­
mands for Grants (Hindi and Eng­

lish versions) of Ministry of  Civil 
Supplies for  1981-82.  [Placed  in 
Library. See No. LT-2281/81],

Reviews on and Annual Reports of 
National Cooperative Housing Fede­
ration, Ltd. New  Delhi for 1979-80, 
National Cooperative Dairy Federa­
tion of India, New Delhi for 1978-79 

and a statement for delay ete. etc

THE MINISTER OF  STATE  iN 
THE MINISTRY OF AGRICULTURE 
AND  RURAL  RECONSTRUCTION 
(SHRI R. V.  SWAMINATHAN);  I 
beg to lay on the Table:

(1)  (i) A copy of the Annual Re­
port (Hindi and English versions)


